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None for parties.'

Record shows that C.A , was f i M d  as far 

back as in  Fabrua.#y 1993 but no R .A .has been filed 

by the applicant despite grant of several dates. It 

is also noticed thatrfregh notices were issued to the 

applicant on 5-5-1995. There is also no application 

for adjournment on behalf of the applicant.

The O.A is/ therefore# dismissed for 

defau^NJ: of the applicant. ^  '

, U

A.M .


